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1.  2.01 P.M. Obituary References:  
The following obituary references were made in the House : 
i) Two soldiers killed in the avalanche in Siachen. 
ii) Innocent victims of terror attack in Lahore, Pakistan on 27March 2016. 
The House also observed silence as a mark of respect for the departed souls. 
 

2.  2.05 P.M. ANNUAL BUDGET (2016-17) : 
Presentation of Annual Budget (2016-17) : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual Budget 
for the Financial Year 2016-17. 
 

3.  4.06 P.M. Presentation of Demands for Grants (2016-17) : 
The Deputy Chief Minister presented the Demands for Grants for the Financial Year 
2016-17. 
 

4.  4.07 P.M. Presentation and Voting on the Supplementary Demands (2015-2016):  
The Deputy Chief Minister presented the second and final batch of Supplementary 
Demands for the Financial Year 2015-2016. 
The Supplementary Demands were considered Demand-wise and passed by voice-
vote. 
 

5.  4.13 P.M. Appropriation (No.1) Bill, 2016: 
The Deputy Chief Minister introduced the ‘Appropriation (No.1) Bill, 2016’ with the 
leave of the House. 
The Deputy Chief Minister moved that the Bill be taken into consideration. 
The Motion was put to vote and adopted by voice-vote. 
The Bill was considered clause-wise. 
The Deputy Chief Minister moved that the Bill be passed. 
The Motion was put to vote and adopted by voice-vote. 
 

6.  4.14 P.M. Papers laid on the Table: 
 

1. Shri Gopal Rai, Hon’ble Minister of Transport laid the copies of the following 
on   the Table of the House: 

 

I. Notification No.F.3(218)/MRTS/Tpt.2015/302 dated 28.12.2015 regarding 
Odd/Even Scheme (English/Hindi version). 
 

II. Notification No.F.19(96)/Tpt.Sectt./2010/16 dated 5.2.2016 regarding 
plying and idle parking for goods vehicles. (English/Hindi version). 

 

III. Annual Report of Delhi Metro Rail Corporation for the year 2014-15 

(English/Hindi version). 
 

2.  Shri Satyender Jain, Hon’ble Minister of Power laid the copy of the Annual 
Report of Delhi Electricity Regulatory Commission for the year 2013-14 on the 

Table of the House. (English/Hindi version). 

 
7.  4.15 P.M. The Chair adjourned the House for 30 Minutes for tea-break. 

 
 
 
 



8.  4.50 P.M. House reassembled. 
Hon’ble Speaker in chair. 

9.  4.51 P.M. Shri Nitin Tyagi sought to move the following Motion under Rule-116 for 
postponement of business of the House: 
 

“That this House postpone the discussion on Motion of Thanks to tomorrow i.e. 29 
March 2016, so that the House could take up immediately a discussion on a very 
important matter involving security and self respect of the nation vis-a-vis terror 
attack on Pathankot Airbase and express its sentiments appropriately.” 
 

Sh. Kapil Mishra, Hon’ble Minister of Tourisum & Water also supported the views of 
Sh. Nitin Tyagi. 
 

All the Members of the ruling party stood up and raised slogans and displayed 
banners protesting the visit of the Pakistan delegation to enquire about the 
Pathankot terror attack. 
 

Sh. Vijender Gupta, Leader of Opposition and other members of Bhartiya Janta 
Party also stood up and objected. They raised slogans against the Delhi 
Government. 
 

Pandemonium in the House. 
 

10.  5.02 P.M. The Chair adjourned the House for 15 Minutes due to continuous disturbance 
in the proceedings. 
 

11.  5.23 P.M. House reassembled. 
Hon’ble Speaker in chair. 

12.  5.24 P.M. Pandemonium continued. 

The Chair named Shri Nitin Tyagi and asked him to withdraw from the service of the 

House. 
Sh. Nitin Tyagi was escorted out of the House by Marshals. 
 

13.  5.27 P.M. The Chair adjourned the House upto 2.00 PM on Tuesday, 29 March 2016 due 
to continuous disturbance in the proceeding. 
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